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to take a unified view of tbe needs of 
cbildern is under active consideration of 
the Department. Tbe composition, inclu· 
dinl State representation, of tbe Committee 
is under examination. 

Roarkela Steel Plaat 

*49. SHRI J. AHMED : 
SHRI S. M. KRISHNA: 
SHRI S KUNDU : 

Will tbe-Minister of STEEL. AND 
HEAVY ENGINEERING be pleased to 
state: 

(a) wbetber it is a fact that serious 
labour troubles bave affected th~ wOlking 
of tbe Rourkela Steel Plant; 

(b) wbetber it is also a fact tbe mana. 
gement bas refused to implement tbe 
recommendations of tbe job Evaluation 
Committee; and 

(c) if so. tbe steps taken to meet the 
demand, of the or e~ ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI K. C. PANT) : 
(a) tbere bave been labour troubles recently 
especially in tbe Coke Ovens and Refrac-
tOriel Departments wbicb Ie,erel) affected 
production in tbe Steel Plant. 

(b) and (cJ. No, Sir. So far as 
demand of workers of the Coke Oven 
Department i. concerned. tbe Pian Manage· 
ment bave completed tbe -job' evaluation 
studies and rcsulls tbereof arc und" 
negotiation witb the rtcognised union. As 
regards tbe demand of workers of Refra-
ctories Department, a tripartite settlement 
was arrived at on tbe 24tb January. J970, 
in accordance with which it "as agreed 
tbal tbe mailer would be discussed between 
tbe parties after normalGY was restored. 
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Clo ur~ of Companies RClmered UDd .. 
Companies Act 

.52. SHRI BHAGABAN DAS : 
SHRI MOHAMMAD ISMAIL: 

Will the Minister of INDUSTRIAL 
DEVELOPMENT, INTERNAL TRADE 
AND COMPANY AFFAIRS bcpleased to 
state: 

<aJ whetber;t is a fact tblt 39 com· 
panics, registerrd under the Companies 
Act. ceased workilll all over the country 
in September, ~  

(b) if so, the details tbereof; 

(c) tho tolal number of companiel 
whicb ceased funGtionin, in the year 19"; 

(d) wbetber Government are consider-
ing any specific programme to ensure tbat 
tbe campaaies function smootbly; aDd 

(e) If so, the details Ibereof ? 




